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WwWA mbm SAMARPAN

et 1\0. 7‘6/DSLSA/Estt }'Accounts Ofﬁcer(Retd )/2022}3:1. Dated: o ¥{of] 23,
A 3l4—
Publlc Notlce

Vide e'r*vertieemenf =Ref., No 76/DSLSA/Estt /Accounts Officer
(Retd )/’7029/ 12008 23 Dated 25. 11 2022 Delhi State Legal Servwes Authorlty
mvued t‘1e apphcatlons from the ehgzble candidates to be appomted as

A C"OUl’\tS Ofﬁcer ( Post Ret1rement) on contractual basis.

Now, due to. administra};ii@ reasons, the :lgst date for ‘su;b;m_i‘ssfidn the
applications of the said advertisement has been extended up to 23.01.2023
at 5:00 PM. However rest of condltxons/contents of the . aforesaid

fxdvemsement shall remain unchanged

’ , (Bharat Parashar)
o - Member Secretary, DSLSA

: ony to the fellowmo with request to upload this Public Notice on the
official website as well as. consplcuous places for its wide publicity:-

. Thé Comptroller & Auditor General of India, Pocket —9 Deen Dayal
Upadhayya Marg, New Delhi — 110002. :

2. The Pr»Accountant General (Audit) Delhi, AGCR Buﬂdmg, IP Estate,
New Delhi— 110002. :

3. The Prmclpal Secretary, (Fmarice) Govt of Delh1 De1h1 Secretamat
New Delhi.

\/47 The Registrar General, ngh Court of Delhi, New Delhi.
~ 5. The Principal Secretary, Law, Justice & legislative Affairs, Govt. of

NCT of Deihi, Delki Secretariat, New Delhi ‘ :

6. Ld.Principal Lictrict & Sessions Judge (HQ), Tis Hazan Courts, De1h1
7. Ld. Principal Dlsmct & Sessions Judge (West) T1s Hazari Courts '
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